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Through 

Dr. D. Shanmuganathan 

Standing Counsel for Tamil Nadu 

National Green Tribunal 

Southern Zone, Chennai 

DATE: 10.01.2025



BEFORE THE NATIONAL GREEN TRIBUNAL,  

SOUTHERN ZONE, CHENNAI 

Original Application No. 13 of 2024 (SZ) 

 

In the matter of : 

 

S. Sivadas 

S/o. Sivakumar Kulasekar 

No. 2, Periyapalayathamman Kilo West Street, 

Basin Bridge, Washermenpet, Chennai – 600 021.              …Applicant 

Vs. 

1. The Ministry of Environment 

Forest and Climate Change  

Rep. by its Secretary, 

Indira Paryavaran Bhavan, 

Jorbagh Road, New Delhi – 110 003. 

 

2. State Environment Impact Assessment 

Authority, Tamil Nadu 

Rep. by its Chairman 

3rd Floor, Panagal Maaligai, No. 1, 

Jeenis Road, Saidapet, Chennai – 600 015. 

 

3. The Member Secretary, 

Tamilnadu Coastal Zone Management Authority, 

Panagal Building, Saidapet, Chennai – 600 002. 

 

4. The District Collector, 

Collector Office Road, Moovendar Nagar, 

Villupuram, Tamil Nadu – 605 602. 

 



5. The Deputy Director 

Directorate of Town and Country Planning, 

Villupuram Region, 

GH Road, TADCO Building,  

Villupuram – 605 602. 

 

6. The Executive Officer, 

Marakkanam Town Panchayat, 

Marakkanam Taluk, 

Office of Town Panchayat, 39, Pondy Road, 

Marakkanam Post and Taluk, Villupuram District. 

 

7. The Chairman 

Tamilnadu Pollution Control Board, 

76, Mount Salai, Guindy, Chennai – 600 032. 

 

8. District Environmental Engineer, 

Tamilnadu Pollution Control Board, 

District Collector Master Plan Complex,  

Back Side of Taluk Office, Villupura, - 605 602. 

 

9. Principal Chief Conservator of Forests and Chief  

Wildlife Warden, Forest Department, 

Government of Tamilnadu, Saidapet, 

Chennai – 600 015. 

 

10. The Sub Registrar 

Marakkanam, Marakkanam Sub Registrar Officer, 

Marakkanam Taluk, Villupuram District.  

11. Manju Foundations Pvt. Ltd. 



Rep. by its Managing Director, 

No. 8, Sapthaswara Apartments, 

2nd Floor, 1st Avenue, Ashok Nagar, Chennai – 600 083. 

 

12. Pedro Developers (P) Ltd., 

Rep. by its Managing Director, 

Flat No. 621-A, 6th Floor, Devika Towers,  

Nehru Place, New Delhi – 19. 

 

13. Metis Developers Pvt. Ltd., 

Rep. by its Managing Director, 

Flat No. 621-A, 6th Floor, Devika Towers,  

Nehru Place, New Delhi – 19. 

14. Kaleema Developer Pvt. Ltd., 

Rep. by its Managing Director 

C/o. Vatika Group, 

Flat No. 621-A, 6th Floor, Devika Towers,  

Nehru Place, New Delhi – 19. 

 

15. P. Nagarajan, 

S/o. Late Mr. Ponnurangan 

 

16. K.P. Loganathan 

S/o. Late Mr. Ponnurangan 

 Respondents 15 & 16 are residing at  

 No. 2/387, Singaravelan Street, 

Opposite Community Hall,  

Chinna Neelangarai, Chennai – 600 115.              …Respondents 

 



1



2



3



4



5



6



7




